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Furnishing of residences of executives
by natlonaliseg banks

857, SHRI SHIV SAMPATI RAM:
Will the Minister of FINANCE be
pleased to state:

(a) the guidclines in respecy of
furnishing the residence of their
execuliveg by the nationalised banks

(b) the amount so far spent by each
nationalised bank on the furnishing
of the residences of their cxecutives:

{c) the maximum amount spent at
one time by any bank om furnishing
ong residency and the name of the
executive whose residence was so
furnished;

(d) whether the sanction for such
furnishing wag accorded by the Board
of Directors of such Banks; and

(e) how do Government proposg te
deal with such corrupt executives of
the nationalised banks?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI H.
M. PATEL): (a) and (e). Certain
levels ol officers in different nationalis-
ed bankg are being given furnished ac-
commodation at present, ag per the
terms of their appoiniment in the bank.
Different banks have their internal
instructions on the standards of furni-
shings to be provided for various levels
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of officers. The whole question of
provision of free furnishing and othef
perquisites to officers, along with pay
scaleg and allowances io uvfficers ot the
nationalised banks was examined by
the Committee sel up by Goverument
under the Chairmanship of Prof. V, R
Pillai. In its report, the Commitiee
has sugpesteq that the practice of
aiving free house and free furnishing to
officers should be stopped in all the
nationalised banks. Government have
accented this recommendation of the
Pillai Committee along with others fo*
shanderdization of pay scales wnd a-
lowances and have adwvised {he natic-
nalised banks to initiate action for ine-
plementation of the recommenduliins
m this regard.

(by to (d). Information {o the ex-
ient possible will pe collected and lald
on ihe Tablg of the House.

Decision on utilisation of foreign
exchange reserves

158. SHRI § I DAMANI: Will the
Minister ot FINANCE Ire plea-cd to
slate:

(ay whother a poliey deasion had
been taken both on shori-ierm  and
long-term basis to pul to productive
u-g the mounting foreign exchange
recerveg and the [mmedabl,  food-
rrains buffer stocks;

(by) if so, the details thercof in-
cluding the expecteq impact on  the
economy by such measures: and

(¢) if not, what is holding up a
decision?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
IT. M. PATEL): (a) and (b). It is tha
jolicy of the Government to make
productive use of the country’s [oreign
exrhange reserves and food wtocks.
Under the food-for-work programime,
wheat and milo are being made avai-
lable as grants to State Governments
for schemes meant for generation of
additional employment in rural areas
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and maintenance of public works., The
foreign exchange reserves are being
used to import mass consumptien
goods in short supply, and adequate
availabilty of ihese together with
foodgrains could assist in maintenance
of price stabilily. The Gover:nment
has alsg liberalised import policy so as
to meet Lhe full import requirements
of the economy, consisient with uti-
lisation of indigenous productive capa-
aty, While it is oo  early tu assess
the inpd of these measures on the
economv, Lhese are expected in help
in ramising the domeslic production
and in securing higher levels of in-
vestment and growth, in an environ-
mrnt of relative price stability,

(¢) Does not arise

Chain of Janaty Hotels

859 SHRI P. K, KODNYAN:
SHRI KACHARULAL 1EMRAJ
JAIN
SHRI HARGOVIND VEIMA:

SIIRI NAWAB SINGH
CHAUHAN:

SIIRT HUKAM CHAND
KACHWAL

SHRI D AMAT:

Wil the DMinisgter of TOURISM
AND CIVIL AVIATION boe pleaied to
state-

(a) whether Government have de-
cided {» set up a cham f Januta
hotels all over the country [or do-
mestic tourists;

(by if so, the detailg thereof;

f¢) whether any steps have been
taken in this regard; ang

- v

(d) if so, the details?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI PUR-
SHOTTAM KAUSHIK): (a) to (d).
It is proposeg to set up a chain
Janata Hotel all over the country .





